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» CANTRAL ADMINISTRATIVE TRIBUJAL

- CALCUTTA BENCH

No.0.A.609/97

Date of order ¢ 5.5.99

Present : Hon'ble Mr, D, Purkayastha, Judi¢ial Member

ASHKE SHARMA
vs.
UNION Or INDIA & ORS,

For the applicant ¢ Mr, B,C, Sinha, counsel

¥or the respondents : Mr, S. Choudhury, counsel
ORDER

Heard 1d. counsel for both the parties, Ld. counsel

Mr, B,C. Sinha appearing on behalf of the applicant submits

that he is ready afor hearing,

2. It appears that the respondents dld not file any

reply to the O.A, Ld. cowunsel Mr, S. Choudhury appearing

for the respondents prays for time to file reply,

3. "In view of the aforesaid éircumst-ances, last chance
to the respdts. :

is givenfto file reply. Respondents are directed to file

reply within 15 days and to make payment of costs of s

100/~ to the applicant. The matter to come up for hearing'

on 31,5,99,
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( D. PURKAYASTHA )
MEMBER (J)



